
Date : 22/08/2026

Vs.

91/20

MEENAKSHI KAPOOR PAWAN KAPOOR

Vs.

1112/23

JAI KISHAN SAINI VIKCY SHARMA AND ORS

Vs.

100/25

CHAKRESH KUMAR NEELAM VERMA

Vs.

696/26

DAYA DISTRIBUTORS & TECHNOLOGIES HARI OM

Vs.

5441/25

SYNGENTA INDIA PVT LTD VISHNU TRADING CO

Vs.

122/17

JAGJIT SINGH TAUNQUE RAVINDER JEET KAUR

Vs.

1674/24

KABIR AHMAD MOHD ATIK

7

Vs.

1646/23

PUSHPA SINGH GYANTI DEVI

Cause List for Mediation Centre

Dr. Archana Sinha, Retd Judicial OfficerMediator :

Dr. Renu Aggarwal, AdvocateMediator :

2608M08464

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2608M08463

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2607M08128

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 PM

2607M08110

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 PM

2607M07835

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M06958

OTHER CIVIL SUIT : OTHER CIVIL SUIT 3:00:00 PM

2607M08131

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:30:00 PM

2607M07578

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

22Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Chander Mohan, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dev Saroha, DJS



Date : 22/08/2026

Vs.

1061/18

GULSHAN RANA ASHOK KUMAR RANA

Vs.

3288/24

SUMIT CHAWLA BHAWNA ANEJA

Vs.

12445/16

SURENDER KUMAR RAI R S RAI AND ORS

Vs.

104/21

PRIYANKA AHUJA SAMEER AHUJA

Vs.

16365/17

APL CROP SCIENCE PVT LTD GURUCHARAN SINGH

Vs.

811/23

BHAVNA SAINI D K SAINI

Vs.

283/25

STATE MANJEET SINGH

Vs.

678/20

STATE SAURABH MONGA

2155/21

Cause List for Mediation Centre

2608M08458

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2602M02694

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2608M08435

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2603M04013

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 PM

2605M05567

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2607M08118

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2607M07297

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2605M06214

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2608M08457

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

22Page No. :

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Susheel Bala Dagar, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Loveleen, DHJS

174Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Kumar Paswan, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

146Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

111Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinay Singhal, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

97Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS



Date : 22/08/2026

Vs.SHAISTA MOHD NAFEES

10

Vs.

551/26

RAJDHANI LAMINATES M/S EVERTRADE INDIA

Vs.

121/25

CHANDNI MANOJ KUMAR

Vs.

18/26

SHIVANI ASHISH

Vs.

1/26

SYED AMEEM AHMED MIRZA ALAM BEG

Vs.

1003/19

PRITI SINGH PANCHAL DAYA CHAND

Vs.

8931/21

PREETAM KUMAR DEEPAK

Vs.

341/26

VYAPI ADVANI ASHISH MAMTANI

632/25

Cause List for Mediation Centre

Ms. Alka Ahir, AdvocateMediator :

2608M08440

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2608M08709

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2608M08794

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:30:00 PM

2608M08689

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2608M08455

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2608M08454

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08456

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2608M08708

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:00:00 PM

22Page No. :

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anshul Mehta, DJS



Date : 22/08/2026

Vs.M/S MASKEEN TOYS PVT LTD M/S MAIVIN CONSULTING SERVICES PVT LTD

8

Vs.

19369/18

LAXMI DEVI SHER BAHADUR PATEL

1

Vs.

547/26

UNNATI ENTERPRISES BALAJI BAHI UDYOG

Vs.

4846/24

SANJIV KUMAR GYANESH BAWEJA

Vs.

803/25

ABHINAV VERMA SATISH VERMA

Vs.

485/22

C L PRODUCTS INDIA LTD ANKIT GARG

Vs.

62/24

DAVINDER SINGH MAKAN  ECONOMIC TRANSPORT ORGANISATION

Vs.

654/25

RUCHIKA VARUN KALSI

Cause List for Mediation Centre

Ms. Anju Dixit, AdvocateMediator :

Ms. Geetanjali Sharma, AdvocateMediator :

2607M08331

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2608M08792

OTHER CIVIL SUIT : OTHER CIVIL SUIT 10:15:00 AM

2607M07314

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2608M08700

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 1:00:00 PM

2608M08467

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 1:00:00 PM

2607M08032

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 2:00:00 PM

2607M07311

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

22Page No. :

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

23Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ayush Sharma, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Jitendra Pratap Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vikas Madaan, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Richa Sharma, DJS

29Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS



Date : 22/08/2026

Vs.

3272/25

M/S SYNERGY ADVANCED METALS LTD PARVEZ AHMED KHALKULLAH CHAUDHARY

Vs.

3271/25

M/S SYNERGY ADVANCED METALS LTD PARVEZ AHMED KHALKULLAH CHAUDHARY

8

Vs.

584/23

AJEET SINGH VIPUL KALRA AND ANR

Vs.

579/19

JANESHWAR PALE RAM BALMIKI

Vs.

281/24

ASHOK KUMAR NAGPAL NIMMI GARG

Vs.

261/23

JASLEEN KAUR DIPINDER SINGH BINDRA

Vs.

690/18

STATE GAURAV KUMAR JAIN

5

Cause List for Mediation Centre

Ms. Puja Bansal, AdvocateMediator :

Ms. Ruby Bedi, AdvocateMediator :

2607M07302

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07301

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07316

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2608M08796

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2607M07852

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2607M08120

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2608M08433

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 PM

22Page No. :

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

48Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Kumar Paswan, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar Sharma, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Kumar Sisodia, DHJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

20Total Days spent :

Total :



Date : 22/08/2026

Vs.

120/24

STATE ABHISHEKH

Vs.

1293/22

SURESH PAL SHARMA JADEEP KAUR

Vs.

1905/25

TUSHAR CHHABRA HIMANI CHHABRA

Vs.

463/25

HEMLATA DORI LAL @ DEEPU SINGH

Vs.

1440/22

MANGALSHREE ABHUSHAN RAJ KUMAR SETHI

Vs.

1470/22

MANGALSHREE ABHUSHAN CO PRATIBHA SAHU

Vs.

5347/23

SHRIRAM FINANCE LTD RAKESH KUMAR

Vs.

31/22

SAROJNI KUMARI SHILPI

Vs.

9978/22

SIDHARTH GAUR BABITA SAHA

Cause List for Mediation Centre

2608M08795

CRIMINAL OTHERS : CRIMINAL OTHERS 11:30:00 AM

2607M07616

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2605M06503

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2606M06972

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:30:00 PM

2607M07931

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07930

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08121

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2605M06212

CUSTODY / GUARDIANSHIP : CUSTODY / GUARDIANSHIP MATTERS 2:00:00 PM

2608M08698

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

22Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sayesha Chadha, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manish Gupta, DHJS

97Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

13Total Days spent :



Date : 22/08/2026

Vs.

833/25

ANITA RANI LAXMI

Vs.

861/21

KRIT GAHLOT PRADEEP GAHLOT

Vs.

761/23

AMBREEN SAEED FAAIZ ABBAS

Vs.

415/24

MANGALA BHAGAVBHOTIA RHOIT VINAY BHIDE

Vs.

962/22

MEENU KAUR @ NEHA MANJEET SINGH

14

Vs.

390/26

MANISH GUPTA M/S PRIMA FASHION GLOBAL PVT LTD

1

Vs.

514657/16

NASREEN JAHAN SUNNY JAIN

528742/16

Cause List for Mediation Centre

Ms. Sushma Saran Bisht, AdvocateMediator :

Ms. Sushma Tyagi, AdvocateMediator :

2607M08132

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2608M08445

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M08186

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07295

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:00:00 PM

2606M07027

MATRIMONIAL : DOMESTIC VIOLENCE 11:30:00 PM

2606M07049

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2608M08603

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 1:00:00 PM

2608M08601

22Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

76Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

73Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

15Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Arvind Tomar, DJS



Date : 22/08/2026

Vs.NASREEN JAHAN SUNNY JAIN

Vs.

533269/16

NASREEN JAHAN SUNNY JAIN

Vs.

842/25

ANANYA METAL AND ALLOYS SANDEEP KUMAR YADAV

Vs.

744/24

VIR SEN UPADHYAY JATIN CHAUDHARY AND ORS

5

Vs.

416/19

STATE CAPTIAN GOURAV MALIK

Vs.

2043/25

ANJALI ANKIT

Vs.

10/26

MEENU GUPTA AND ORS THE MANAGING COMMITTE CIS OFFICERS CGHS LTD

Vs.

53/24

CHANCHALA DEVI AJIT KUMAR AZAD

1594/25

Cause List for Mediation Centre

Not Assigned, NILMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 1:00:00 PM

2608M08602

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 1:00:00 PM

2605M06089

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:00:00 PM

2607M07490

MACT : MOTOR ACCIDENT CLAIM ACT CASES 11:30:00 PM

2608M09285

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 AM

2608M09284

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 AM

2608M09269

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 AM

2608M09279

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 AM

2608M09267

22Page No. :

Hearing Time :Case Type :

15Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

15Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Tripathi, DHJS

99Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

43Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Nishant Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Neha Pandey, DJS



Date : 22/08/2026

Vs.MEENU GUPTA AND ANR MANGING COMMITTEE CIS OFFICERS GROUP HOUSING

Vs.

133/26

SHEETAL RAINA RAJESH NEGI

Vs.

562/22

MADHU RAWAT BRIJESH RAWAT

Vs.

10575/25

HEMANT GUPTA MANISH KUMAR

Vs.

110/26

JYOTI CHANDER SHEKHER

Vs.

2373/25

ARCHANA VERMA BHARAT VERMA AND ORS

Vs.

670/25

REENA ARORA ABHIK AND ORS

Vs.

6087/24

TARUN KUMAR GUPTA C M GUPTA

Vs.

669/26

DIVYA NEXUPPORT SERVICES PVT LTD

Cause List for Mediation Centre

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2608M09264

MATRIMONIAL : PETITION FOR DIVORCE 12:00:00 PM

2608M09262

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2608M09276

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2608M09273

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2608M09255

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2608M09256

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2608M09287

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2608M09268

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:30:00 PM

22Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Himanshu Sehloth, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Gupta, DHJS

-1Total Days spent :



Date : 22/08/2026

Vs.

111/26

PREETI SURAJ

Vs.

3224/23

SHRI RAM TRADERS M/S BRAINZTORM TECHNICAL EXCELLENCE PVT LTD

Vs.

40/26

PRADEEP GULATI MAHESH PAUL JAIN AND ORS

Vs.

1323/25

BHAWNA SHARMA GAURAV SHARMA

Vs.

5919/23

V J ELECTRO SALES PVT LTD M/S MUTIWINGS ELECTRIC LLP

Vs.

3924/22

PANKAJ RAJPUT ARUN KUMAR

Vs.

410/26

PRAHLAD SAHAI DEVENDER KUMAR

Vs.

415/26

SEEMA AGGARWAL HARSHA BHALLA

Vs.

1009/25

UNION BANK OF INDIA SHUBHAM BABBAR

Cause List for Mediation Centre

2608M09270

MATRIMONIAL : MATRIMONIAL OTHERS 12:30:00 PM

2608M09280

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09277

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2608M09257

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2608M09258

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09281

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09266

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2608M09272

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2608M09274

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

22Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ajay Singh Shekhawat, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ajay Singh Shekhawat, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neelofer Abida Perveen, DHJS

-1Total Days spent :



Date : 22/08/2026

Vs.

3225/23

OJAS GEMS AND JEWELS M/S BRAINZTORM TECHINICAL EXCELLENCE PVT LTD

Vs.

161/24

STATE TEETU SAINI

Vs.

9466/24

M/S LORD KRISHNA FINANCE SERVICES LTD MOHAMMAD SANJEED

Vs.

3382/22

HARSH JAIN VARSHA

Vs.

1350/25

KEHAR SINGH TARUN

Vs.

351/24

GOLDEN ROADWAYS AND LOGISTICS PVT LTD DEVENDRA PRASAD

Vs.

3268/18

VIJAYLAXMI SRIVASTAVA SUDHIR BAJAJ

Vs.

3267/18

VIJAL LAXMI SRIVASTAVA SUNITA BAJAJ

Vs.

967/25

RAM KUMAR GHANSHYAM AND ANR

Cause List for Mediation Centre

2608M09275

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09282

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2608M09283

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09261

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09260

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2608M09259

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M09278

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2608M09286

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2608M09263

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 PM

22Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Payal Singhal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ajay Singh Shekhawat, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS



Date : 22/08/2026

Vs.

623/26

OMLOGISTICS LTD AFFINITY APPARELS AND ORS

Vs.

561/26

OM LOGISTICS SUPPLY CHAIN PVT LTD AFFINITY APPARELS AND ORS

33

Vs.

283/25

THE NAINITAL BANK LTD RAJU MONDAL

1

Vs.

9244/19

WING BIOTECH PRITAM BASU

1

Vs.

59/26

M/SSWASTIK AUDIOLINES PVT LTD N C ENTERPRISES

Vs.

338/16

STATE AMIT ASHIWAL

372/26

Cause List for Mediation Centre

Sh. Ankur Jain, DHJSMediator :

Sh. Devendra Kumar Sharma, DHJSMediator :

Sh. Harsh Gupta, AdvocateMediator :

2608M09271

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:00:00 PM

2608M09265

RECOVERY : SUIT FOR RECOVERY OF MONEY 3:00:00 PM

2607M08112

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2608M08516

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08449

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2608M08447

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2605M06505

22Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

-1Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Tripathi, DHJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Gaurav Ujjwal, DJS



Date : 22/08/2026

Vs.PROFINE ELEMENTS ATUL SHARMA

Vs.

100/19

STATE ANUJ GARG

Vs.

780/26

PROFINE ELEMENTS ATUL SHARMA

Vs.

2268/25

MOHD SHEZAN MOHAMMAD IMRAN

6

Vs.

703/26

ABHAY SINGH REKHA SINGH

Vs.

1529/25

SMAS LEATHEREDGE PVT LTD M/S IEACC INDIA PVT LTD

Vs.

2735/25

SMAS LEATHEREDGE PVT LTD M/S IEACC INDIA PVT LTD

Vs.

3020/25

ROHIT ASRI TANYA RAI

103/19

Cause List for Mediation Centre

Sh. J.S. Rawat, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2605M06436

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2607M08124

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07565

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2608M08571

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 AM

2607M07299

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07332

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2608M08699

MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL 12:00:00 PM

2607M07321

22Page No. :

Hearing Time :Case Type :

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rangat Ghirra, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

41Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar  Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Sachin Sood, DHJS



Date : 22/08/2026

Vs.VIJAY KUMAR VINOD KUMAR AND ORS

Vs.

406/26

KAVITA NEELAM SETHI

Vs.

534/26

SPINKS INDIA PVT LTD SPINKS INDIA PAD PRINTING PVT LTD

Vs.

190/19

STATE FIROZ KHAN

Vs.

2724/21

NANCY SACHIN

Vs.

232/25

CHETNA MAGU AKHIL MALIK

Vs.

11880/25

BAJAJ ELECTRICALS LTD HARSHAD CH

11

Vs.

1568/25

M/S DREAM INTERNATIONAL M/S HAY SOFTEX

606/25

Cause List for Mediation Centre

Sh. Mayank Mehandru, AdvocateMediator :

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2608M08791

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2608M08710

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2608M08685

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 PM

2607M07296

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2608M08443

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2607M07832

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 PM

2605M06442

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 AM

2607M07617

22Page No. :

Hearing Time :Case Type :

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Aakash Mohan Singh, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

34Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Rekha, DHJS



Date : 22/08/2026

Vs.BINDAL SMELTING PVT LTD M/S RED BATTERIES

Vs.

36/26

SUNIL ARORA ANIL ARORA

Vs.

12760/16

ANIL KUMAR ARORA SUNIL ARORA

Vs.

611381/16

DEVKIBAL VASUDEV GURNANI RAM MANSA RAMANI

Vs.

988/24

SHRIRAM FINANCE LTD RINKU

6

Vs.

205/25

POOJA SUNNY

Vs.

178/24

STATE POOJA

Vs.

313/25

STATE VIJAY

876/21

Cause List for Mediation Centre

Sh. Pramod Saxena, AdvocateMediator :

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2607M07759

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2607M07818

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2605M05508

OTHER CIVIL SUIT : OTHER CIVIL SUIT 3:00:00 PM

2607M07833

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 PM

2607M08127

MATRIMONIAL : MATRIMONIAL OTHERS 11:00:00 AM

2608M08715

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2608M08442

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2605M06424

22Page No. :

Hearing Time :Case Type :

39Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

36Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

36Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pankaj Arora, DHJS

111Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

34Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anshul Singhal, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rangat Ghirra, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Gaurav Singal, DJS



Date : 22/08/2026

Vs.ARICO ORGANICS LTD KIRTAN SINGH

Vs.

100/13

STATE SALONI VERMA

Vs.

129/26

AKANSHA SINGH VIKAS RAWAT

Vs.

2371/24

SHRIRAM FINANCE LTD SACHIN BATRA

Vs.

161/25

STATE MOHIT

8

Vs.

297/25

AYUSH MISHRA VARUN KATHURA

Vs.

685/26

NAVKAR TECHTEX LTD M/S GREAT SHOE EXPORTS

Vs.

333/26

PAVESH KR VINOD KR

119/25

Cause List for Mediation Centre

Sh. Rajesh K. Gupta, AdvocateMediator :

CRIMINAL OTHERS : CRIMINAL OTHERS 12:00:00 PM

2607M07315

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2608M08441

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 2:00:00 PM

2607M07834

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 PM

2607M08122

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 PM

2607M08189

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:00:00 PM

2608M08453

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2608M08459

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:00:00 PM

2608M08716

22Page No. :

Hearing Time :Case Type :

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Karanbir Singh, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Payal Singhal, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aayushi Saxena, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Gunjan Gupta, DHJS



Date : 22/08/2026

Vs.USHA SINGH SUNNY KUMAR YADAV

Vs.

5315/25

SHAILESH KUMAR JAISWAL JITENDER BHATI

5

Vs.

1329/25

LAXMI PUBLICATIONS PVT LTD V 9 ENTERPRISES AND ORS

Vs.

3150/25

SYNGENTA INDIA PVT LTD M/S BABA SABBIR ENTERPRISES

Vs.

3146/25

SYNGENTA INDIA PVT LTD M/S MAA LAXMI ADARSHA BEEJ BHANDAR

Vs.

3151/25

SYNGENTA INDIA PVT LTD MAA LAXMI ADARSHA BEEJ BHANDAR

4

Vs.

75/25

UNIQUE AUTO FINANCE AND LEASING PVT LTD ROHIT CHADHA

1003/24

Cause List for Mediation Centre

Sh. Rajesh Kumar Goel, DHJSMediator :

Sh. Rakesh Kumar Gupta, AdvocateMediator :

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:00:00 PM

2608M08706

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08701

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2608M08801

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08804

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08806

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M08188

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2608M08450

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:30:00 AM

22Page No. :

Hearing Time :Case Type :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Manoj Kumar, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

10Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

10Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

10Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS



Date : 22/08/2026

Vs.JITENDER KUMAR JAIN M/S ANIL KUMAR ARUN KUMAR

Vs.

514891/16

HOLY FAITH INTERNATIONAL PVT LTD PRASHANT BOOK DISTRIBUTOR

Vs.

1001/24

MONIKA JAIN M/S ANIL KUMAR ARUN KUMAR

Vs.

164/26

ANGOORI DEVI DAVINDER SINGH

Vs.

896/23

RUBI PRAVIN MOHD IMTIYAZ

Vs.

934/25

ISHIKA KAPOOR SUNNY KAPOOR

Vs.

9658/24

NARENDER KUMAR MUKESH SANKRIT

Vs.

850/25

PRIYUM MALHOTRA SAHIL MALHOTRA

Vs.

239/26

RINKI KUMARI ROHIT KASHYAP

4634/25

Cause List for Mediation Centre

2605M06440

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2608M08448

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:30:00 AM

2608M08688

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2607M07859

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2605M06698

MATRIMONIAL : PETITION FOR DIVORCE 12:30:00 PM

2607M07410

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2608M08446

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2607M07862

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2608M08790

22Page No. :

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Goma Dabas Gupta, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Savita Rao, DHJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anamika, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Garima Garg, DJS



Date : 22/08/2026

Vs.VINAY KUMAR SUNIL

Vs.

1003/23

DHIRENDRA TIWARI SIR GANGA RAM HOSPITAL

Vs.

1578/23

MUNEER KHAN JUBAIR AHMED

Vs.

2250/23

MOHD SHAHID ALIMUDDIN DEHLVI

14

Vs.

6079/24

RAJHANS MOTORS INVESTMENT COMPANY ASHOK KUMAR

Vs.

95229/16

DEVENDER KUMAR LEKH RAJ

Vs.

78/24

MEENAKSHI SHARMA STATE AND ORS

Vs.

783/25

RAJNI JINDAL RAJIV JINDAL

2923/21

Cause List for Mediation Centre

Sh. Rashid Hashmi, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08789

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:30:00 PM

2607M08113

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 3:00:00 PM

2607M07856

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:30:00 PM

2607M07846

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2606M06968

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:00:00 PM

2607M07312

CRIMINAL OTHERS : CRIMINAL OTHERS 12:30:00 PM

2607M07929

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07326

22Page No. :

Hearing Time :Case Type :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Krishan, DJS

34Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Akshay Prakash, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vineet Kumar, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Gaurav Singal, DJS



Date : 22/08/2026

Vs.HARPHOOL SINGH SAJID ALI

Vs.

369/25

CHIRAG KAUSHIK SI SACHIN

Vs.

39/26

POONAM PARVEEN

Vs.

99817/16

SWAMI HARISHARANAND CHARITABLE TRUST DELHI SUMIT GUPTA

Vs.

441/19

STATE CHANANA

Vs.

133/26

SHIFA NAJ AMIR ALI

10

Vs.

66/18

PARAMJIT KAUR GURUDWARA SRI GURU SINGH SABHA

Vs.

180/22

MUKESH SINGH NAVIN SINGHAL

656/25

Cause List for Mediation Centre

Sh. Ravinder Kr. Gupta, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08703

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2607M08135

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2607M07331

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:30:00 PM

2608M08692

CRIMINAL OTHERS : CRIMINAL OTHERS 2:30:00 PM

2607M08185

MATRIMONIAL : DOMESTIC VIOLENCE 3:00:00 PM

2607M07845

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 AM

2607M07583

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2606M07024

22Page No. :

Hearing Time :Case Type :

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Dr. Yadvender Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Jyoti Nain, DJS

27Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Khatri, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vikas Madaan, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

27Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

34Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Chhavi Bansal, DJS



Date : 22/08/2026

Vs.AFSANA AFTAB ALAM

Vs.

893/25

MOHD ALI SUALHEEN

Vs.

143/25

BHIRGUNATH AMIT SINGHLA

Vs.

130/25

AMIT SINGHLA BHIRGUNATH

Vs.

26/22

KISHAN KUMAR ARJUN KUMAR

Vs.

540/25

VISHAL SONIA

Vs.

1244/25

VINEET KUMAR SHARMA MANJARI SHARMA

Vs.

72/26

MOHD JAMIL SHOUAIB

Vs.

34/20

DEEPAK DHAKA GOVIND KUMAR

Cause List for Mediation Centre

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

2606M06979

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2608M08462

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2608M08461

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2607M07683

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:30:00 PM

2608M08786

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2606M06973

MATRIMONIAL : PETITION FOR DIVORCE 12:30:00 PM

2608M08695

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 1:00:00 PM

2607M07863

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

22Page No. :

Hearing Time :Case Type :

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sumeet Anand, DHJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ishita Bhardwaj, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Tyagita Singh, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Divya Gupta, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

34Total Days spent :



Date : 22/08/2026

Vs.

8799/24

PRATEEK GUPTA VINOD KUMAR YADAV

Vs.

6954/23

JAI BADRI COOPERATIVE THRIFT AND CREDIT RAM PAL

Vs.

650/26

KAMAKSHI SANJEEV

Vs.

11721/24

SHRIRAM FINANCE LTD HONEY

Vs.

239/26

BINDU RANI PAWAN KUMAR

16

Cause List for Mediation Centre

2607M07308

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08572

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2608M08460

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2608M08466

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 3:00:00 PM

2608M08704

MATRIMONIAL : MATRIMONIAL OTHERS 3:00:00 PM

Software Designed and Developed by Gaurav Walia, DEO Computer Branch, Tis Hazari Courts, Delhi

22Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Yadav, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

20Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

13Total Days spent :

Total :


